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was made by the employee's representative so
that such a situation could have been averted?

r DR. (SMT.) SAROJINI MAHISHI: 'The
Union has alreay given notice to the Labour
Commissioner and the Labour Commissioner
has given notice. In case it is necessary,
certain-lv, the Labour Commissioner will be
intervening and trying to settle the matter.

DISCUSSION UNDER RULE 176 RE
RECENT STEEP RISE IN PRICES OF
PETROL AND PETROLEUM
RODUCTION
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The House stands adjourned till
2P.M.

The House then adjourned for
lunch at two minutes past one of the
clock.
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The House reassembled, after lunch, at two of
the clock, Mr. Deputy Chairman in the Chair.
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SHRI KRISHAN KANT (Haryana): Mr.
Deputy Chairman. Sir, I would have been very
happy if I had realised that the present policy
decision has been taken in an attempts to curb
petrol consumption. But, Sir, I can™ not do
better than quote what Chela™ pathy Rao has
written;
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"If a crisis cannot be resolved, why not
deepen it? This seems to be the novel
approach of the Government to the difficult
economic situation, confronting the country.
There is hardly any other explanation for the
latest steep increases in the prices of petrol,
kerosene, cooking gas and certain other pet-
roleum goods. The increases are far in excess
of what hes been necessitated by the increase
in the price of crude announced by the West
Asian countries. A specious argument of the
Government is that by raising the prices of
petrol. . they can discourage the con-
sumption of these items. But they forget that
the increases in the prices of petroleum
products will further raise the prices of other
commodities. Traders want only an excuse to
increase prices and the Government have now
provided them with a valid reason to do so. .

And then he says: "It is the consumers, not
producers, traders or Ministers, who will bear
the additional burden. The sensible course
would have been to introduce rationing which
is being thought perhaps as a last resort."

Then in today's National Herald. Mr.
Chalapati Rao has written:

"It is indeed sad that a Minuter holding an
important economic portfolio should be
reminded of the tendency of prices to move
upward when transport becomes costlier."

Sir, I do not know what the policy of the
Government is. There seem? to be a
confusion rampant for the last 10 years in the
whole policy. Even the day before
yesterday, the hen. Finance Minister said
that we 1 ad crossed the hum and the prices
were coming down. Here is a statement today
from the Economic  Adviser of Industrial
Development which shi that the prices are
going  up. V ho is advising this
Government? On Bchose advices, do the
Ministers make #one  statement  after
another contradicting each other?

[RAJYA SABHA]
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You want to achieve something and you
achieve something else. Here is a Minister, Mr.
Raghu Ramaiah, who is just now running away.
He was the Minster of Petroleum long back. At
that time, they allowed naptha to be exported.
We asked at that time why we were exporting
naptha. He violently defended the whole thing.
They cannnot project what type of industries
are going to come up in the country. Have you
got any fuel policy? Have you got any coal or
oil policy? We claim to have planned for the
Jast 20 years and we are going to have our Fifth
Plan. When the West Asia crisis started.
President Nixon immediately brought out
before the country a National Energy Policy in
which he wanted to be self-sufficient by 1980.
Where is the energy policy for India? Today,
the Planning Commission has come out with
some figures concerning the Fifth Plan. Is it a
planned economy? It is an economy without
any planning at the bottom, top or right. The
capitalist economy of America is better nlan-
ncd than what we are planning today. What do
you want to achieve by this thing? He says we
want to curb consumption. I may tell him that
consumption can be curbed, only by creating an
atmosphere. 1 said tbe other day that the
Ministers should set an example by going about
in smaller cars. The hon. Minister said that the
car could net be changed overnight. The
situation changed in West Asia overnight.
There were smaller cars there. Why can't the
bigger cars go from the Ministers. Deputy
Ministers, Secretaries and Deputy Secretaries?
They should go to the Tourist Department.
Then we would have understood the argument
of the Government for increasing the price. We
know the background. Within a period of two
years, the notion will again go up. I do not want
to give example but it has happened the same
way every time. At whese cost have you
increased the excise? Eighty or eighty-five per
cent of the transport 1is eitherh the
Government or private and the cost is
put on the company .Mcney will ;oing from one
Department to another. There will be only big
entries.
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How will you curb consumption? Have you
issued instructions to the private corporations
that they can not keep more than a certain
number of cars and their consumption will be
limited? Have you done the same thing with
the Ministries here? We have been having
this problem of energy crisis for the last 10
years. Every Class I officer gets a tax ex-
emption of Rs. 250 per month if he owns an
individual transport.

And you want to curb consumption. How
does it tally with the whole policy? I wish the
Government, when it came out with the
taxation policy, they could have come out
with a blue-print of the whole policv as to
how they want io achieve that.

Sir. only in September, Mr. T. A. Pai said
that in the Fifth Plan the production of cars
will be doubled. And on the 2nd November,
the Government came out saying that it want
to curb consumption of petrol. How do they
tally with each other? If you are really serious
about it. you could have followed the
example of Soviet Union where for 40 fo 45
years, no individuals were allowed to own
cars, and only public transport system was
there. But we are adding cars.

SHRI C. D. PANDE (Uttar Pradesh): Why
not the Ministers. . .

SHRI KRISHAN KANT: I think the
Ministers can also go and travel on a bus
along with many others as in Sweden.

SHRI PITAMBER DAS (Uttar Pradesh):
Nobody would grudge the Ministers' cars
provided people have got at least adequate
public transport facilities.

SHRI KRISHAN KANT: You are right.
The difficulty is my friend, Mr. Pande, would
jump when I take the name of Soviet Union.

SHRI PITAMBER DAS: Although
he has remained in your company for fairly
long time.

SHRI KRISHAN KANT: Sir. regarding the
question of loans. I want to ask as to why the
Planning Com-
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mission provided Rs. 280 crores in the Sth
Plan for giving private transport. How does it
tally with its policy?

Sir, as Mr. Chaiapathi Rao rightly points
out, if the Government had done this side by
side by providing public transport, the position
would have been different. He has drawn the
picture of the Delhi Transport Corporation.
We, Members, also face the problem. The
Government servants and the public also face
the difficulty. How are you going to solve the
problem? Public transport should have been
the first target after Independence. But still
confusion is rampant. And we are giving
licences for the manufacture of private cars. If
you are really serious about consumption of
petrol, are you going to ban the issue of any
more licences for private cars and for further
expansion of production of cars? What is the
position today? Have you brought out any
energy policy before the country as Mr. Nixon
did? I think the Planning Commission has
appointed a Committee. But the report is still
secret.

SHRI A. G. KULKARNI (Maharashtra): It
was for acquiring power.

SHM KRISHAN KANT: Sir, it was in 1962-
63 that Mr. Robinson, the great Economist,
had come here and gave a report. He said
"Please do not go for oil. Go in for coal." Our
reserves are there. But our bureaucrats and
many of our politicians were saying that when
Japan, which has no oil, can go for oil. \rhy not
we go for oil. But, Sir. the options for japan
are limited. Thev have neither coal nor oil. But
here we have got abundant supplies of coal.
We have not yet gone for . use of coal in the
manner that we liked. Even the present
statement of the Minister does not in any way
say about it. He says that we want to conserve
petrol for tha and for production of fertilizers.
Why don't you use naphtha for fertilizers?
Why don't you use coal for fertilizers? Even
when Mr. Barooah came here, a decision was
taken before him about, the collaboration with
Japan for fertilizer plants teased on naphtha
and petroleum products. Why do you go in
for that? An/
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there is no decision in our Fifth Plan that
production of fertilizers will be based on
coal. Why don't you do it? East Germany
and East European countries are producing
fertilizers on the basis of teak, which is a
much inferior coal than what India has got.
Why not use coal? Has any decision been
taken about that or not? They say, fuel oil.
Fuel oil can be better used for production of
fertilizers than naphtha. A little better.
Naphtha can be used for | Why have you not
shifted your production pattern? Yesterday,
Mr. Barooah said that they want to conserve
naphtha for fertilizers. I do not know the
whole approach of the Government.

Sir. take the case of Railwavs. The biggest
consumer of coal are the Railways. They are
shifting to diesel: it will be on the basis of
imported crude. By virtue of their new
policy, the Railways want to do away with
steam engines completely and shift over to
diesel completely. Wherefrom do you get
diesel? The whole policy is completely
confused. Coal-based industrial development
in this country which is a possible thing and
which is an indigenous thing has not been
attempted for the last ten years. Why?

The Central Fuel Research Institute has
said that instead of ch; to diesel, please
change to electrification of railway lines.
And you can have best load by power
generation at the pit-heads. You can have bi
coal at pit-heads.

No decision has been taken. No at-tension
has been given to the whole problem. Coal
is a very interesting national product. We
are importing crude. Now you want to
conserve the crude. Our total production of
:0al in 1950 was 32.81 million tonnes. In the
Second Plan it reached 52.61 million tonnes.
In the Third PI; had targeted for 98.5 million
trnnes but we achieved onlv 67.72 million
tonnes. When energy crisis was gi ing,
consumption was also growing. The Third
Plan target was then reduced in the Fourth
Plan target. The Fourth Plan target has been
fixi
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93.5 million tonnes. It is expected that our
production in 1973-74 may be 80 million
tonnes. It will be much less than the target.
Coal you can use as fertiliser. Fuel oil is
another product of crude. Fuel oil is being used
for production of electric power. Why is not
coal being used? Textile mills which can use
coal have been using fuel oil for a number of
years. The problem has not arisen recently few
months back what happened? The textile mills
in western India were allowed to shift to fuel
oil from coal, which is again from the imported
crude. Is this the policy? Is this not rampant
confusion? What are the bureaucrats doing?
For the last ten years they have been
propagating and propounding this anti-national
policy of energy. What are these forces? Who
are these for-c< s, anti-national forces, who
propagated, propounded and forced the
Government to have a policy of neglecting
coal and using petrol and crude? May I know
when the hon. Minister is giving reply today
what the energy policy of the Government is?
Will the Government lay a White Paper. like
the Nixon Government did. as to by what time
we will be able to achieve it?

Sir, Mr. B. K. Nehru before leaving the
Governorship of Assam said that when people
from Assam went to the Industries Ministry
and requested them for setting up industries
there, the Ministrv told them that they had no
transport system and how could industries be
set up there. They went to the Railway
Ministry for providing transport facilities and
they replied that when there are no industries
what is the purpose of additional transport
facilities? This is all egg and hunt story tbat is
going on in the country. May I know what is
the oil policy ef the Government? I want to
know what is the whole policy of the
Government about our using fuel oil,
dieselisation. use of coal, use of er? Will ihe
hon. Minster while giving the reply answer all
that? What is your policv for the use of cars,
production of cars, production of transport
vehicles and all that? got a policy then come
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forward with.it. Otherwise, you have no right
to tax the people. According to economic
experts, sympatic price-rise has already taken
place. Some agencies have already stated that
there is 30 per cent price-rise. At a time when
we are passing through difficult times, they
have chosen to levy the taxes so that the
prices do not fall. Is this a conspiracy of
individuals or situations or circumstances?
Do you want the country to go down and
down man to suffer more and mor know, you
do not have control over the economy and
any small.step you take will lead to difficult
situations for the common man. Why did you
choose this moment? You cannot meet this
situation. Why do you Wi to deteriorate it?
You are in a hurry to announce this before the
Parliament sits. The rise of 7 paise could have
been increased to 10 paise, 15 paise, 20 paise
or even 25 paise. Why one rupee? There is no
logical explanation for it.

Yesterday the Minister said that we are
attempting to be self-sufficient in oil. May I
know how? For the last ten years, on the
basis of ac] ment of oil exploration there has
I very insignificant growth in oil exploration.
Ten years is a verv long period for this
country. Ycung efigf neers, Indian engineers,
have the reputation of doing good work just
as they did in Ankleshwar. They discovered
and developed it in three years, of course
with the collaboration of Russians.

Why could you not do anything in the last
ten years? Are you serious about oil
exploration? What I am afraid Is you are
jumping from one pit to another and finally
im sea.

Take the question i tion of oil from
Assam becausi are coming from Assam.
What is the whole history of transportation
oil from Assam to Barauni? V was the
cest  structure? Why they want higher
cost? Wo this thing to the count] day? And
we have suffered organisationally. The
recommendations oi the Malaviya
Committee have nol
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been accepted so far. They have only been
verbally accepted but not implemented. Are
you serious about the oil policy, about the
production of 0il? know whether he will
give us a blue print as to how they are going
to do it. We were told that we are not going
to do off-shore drilling but we are forced to
do it now. The history of the last four years
shows that the Government, the bureaucrats
are not serious, determined about it and they
are hobnobbing some oil lobbies, some
bureaucrats. He gave the picture of 4 million
tonnes which will be produced in the Fifth
Plan. Malaviya, while speaking on the
vision yesterday said: Why four million,
why not 20 million or why not 12 million?
How was it? How had it been arrived at
mathfnatically or by graph that four million
tonnes be available? How are you going to
do it? WiH you give us the blue print? With
what determination are you going to sav it?
May I know if the Government is serious?
Will he tell us what is going to be done?
Otherwise, please do not play with the lives
of the people, with the economy of the
people, with the ecc- ny of the country.
People are fast losing faith in the Congress
and Congressmen because of the way in
which we are doing things. Let us j not play
into the. hands of those people who are
misguiding us. Let us improve the
situation  in this intry. Let us be wise
enough. We and take action and be
directed by various lobbies that are
working here. Let us see y do not
inlluence us and let rational prices not rise
on the basis of no justification.

SHRI C. D. PANDE (Uttar Pra-h): Mr.
Deputy Chairman, Sir, the other day when the
Parliament, our House opened, there was
the first que :nut the price-rising policy
oleum products. The hone hisjob by
as soon as there had been a raise in the price
of crude, we hadto de it. i1ii  the probe
was. made in the tructure, ag I told, ed a very
minor part ir are. He said: No.
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SHRI D. K. BAROOAH: I did not
say 'no’. When you said ...

SHRI C. D. PANDE: I told you and I had the
facts with me. All said and done, nobody can
deny that the price of crude has risen three
times in three years, from one dollar to 3
dollars and 89 cents today. It is a heavy raise
as far as the price cf crude itself is cencerned
but whey you compare the price of this raise of
crude to the price of petrol in this countiy, it
is absolutely insignificant. = Tne Minister
thought—as if he did  rot know it, he knew
it— that the Parliament perhaps will be
gullible enough to take his word but the Hou:
very much alert and they pointed out to
him that tbe price, if calculated on the basis of
increase -from last day to this day, would be
seven paise only. Regarding the extra duty of
one rupee per litre, I would have liked the
Minister, if he was hono.st to deal with tbe
Parliament, to say that the commercial rise
in price of crude has forced us to raise the
price  of petrol to the extent of 7 paise per
litre and when Parliament came into session
net on the 2nd of November but on the 12th of
November, he would have said that since
ave got another policy of purchase and
consumption of netrol, he proposed to levy a
duty of one rupee extra over and above one
rupee al-there, to make it two rupees, could
have undei what he thought, perhaps it was the
easiest way to sail under the false cover of
raise in the crude price to make it Rs. 2.81
paise per litre.

Now this price is a fantastic price.
As my hon. friend Mr. Krishan Ka it
saici jgering rise. You nvvy something in your
mind to cu —b the petrol consumption but you
can not. The only thine roui i control is
th" minor, insignificant midd'e- like me
and others in ire whose cars may be brought
to a standstill but others will go on merrily. 1
have heard many a time om that side of the
Treasnn? Benches asking why indi-d have a
car. Even Mr. Subramanian® 4 or 5 years
back said:
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"No, no; no individual -should have a car.
They should travel by the public transport".

Now coming to public transport, what is the
story of public transport in this courtry, in the
very capital of India, in Delhi? If you go at 6
o'clock to Ran Marg thousands of people are
waiting in the long queues for buses. Buses
come full and they leave the passengers as
they are. It takes two to three hours to clear up
that crowd, to enable the people to reach their
office, or go back home. Now this is the public
transport. There is an alternative system where
you can stop the cars and asks them to travel
by public transport and even in public
transpert, what is Taxi fares have gone up by
fifty per cent. The hon. Prime Minister
expressed her surprise and it was in the
morning press today that the bus fares should
not have gone up. But we do not know. The
whole transport in U.P., or Haryana or
Himachal Pradesh or in Punjab is almost
nationalised. But in U.P. where the fare from
here to Nainital was Rs. 25, it is now Rs. 35.
Who raised it? It is a nationalised transport.

Tlie hon. Minister says—and I think
he is right in that—that the price of diesel
has been slightly lowered from 89 paise to
85 paise per litre. That being so, there is no
justification whatsoever for any rise in bus
transport fare at least in this country. Now.
this is the situation where the
Government should have at least a
sympathetic heart to the difficulties of the
people. The middle-class people are being
ignored because they are very few. The
hon. Minister made an exolanation that
there are only 5,44,000 cars in this
country. There-fore we should not  care
for them. Let them suffer. Let them pay
higher No. These people and those travel
by taxis and those who travel by buses, by
public transport in this country, are millions
and millions. They do not depend on five
Iakh cars in this country. Therefore, your let
of curtailine; and having the sat'sfactipn of
maintaining  cars in lin sections and
depriving others
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of their cars, is not a good satisfaction. You
should be in a position to say: "All right. 1
ride a car; let others also have a car." But if
vou say; "No I as Minister will have a car and
let not C. D. Pande have a car" that is not
understandable. In this country, let others aiso
have some taste ot better life. If your idea is
that, no. unless the poverty is eradicated in
this country—which I tell you will never be
eradicated to the extent you like— 'ly here
should have a car ride in his life or his child
should go school in a car, that wiH never hap-
pen. The only thing you can do i take away
my car for the whole life and vou will not
give a car ride to anybody of the middle-class
or lower middle-class any time in life.

SHRI KRISHAN KANT: Our friends want
to know what are other tastes of life besides
the car. There are various items of taste in
life. You spell out other items of taste in life.

SHRI C. D. PANDE: We are mainly
concerned with curbing the consumption of
petrol. Now he made a statement which to me
was rai callous. You see people are cooking
their food on the kerosene stoves. Now if the
hon. Minister, Mr. Barooah were a student, he
would have known that millions of students,
lakhs of students in this country, in their
hostel rooms, are using stove for making a
cup of tea in the mo n-ing. Do you think they
can burn cial there? Can they purchase gas th-
re to cook their tea? There are hundreds and
thousands of working girls in Delhi who have
their one bed, n at the bed they keep a
kerosene stove and prepare their tea. That is
the si tuation. They have not got the place tc
have a cooking gas or even where they can
burn coal for cooking.

As far as alternative fuel is ci n-cerned.
who does not know thai in Delhi there is no
alternative fuel? Is there Has available here?
People h? veto Wa't for 1.0 to 15 clays before
th?y -an j-Qt Indane gas replacement. For the
last "even days I have not besn able to pet
even a single ounce of coil. There is no coal
in my house ai:
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children are not able to get proper cooked
focd. I have been asking my dealer to send at
least one quintal of coal but he says, what can
1 do? There is no coal with me. So the position
is, you cannot supply coal,
uinot supply gas and you grudge even the use
of kerosene. And kerosene also one cannot
get; there is a long queue and one might get
one litre after wasting a whole day and the
result is he cannot burn a lamp even some tea
for his You cannot and you should not be
harsh to the people and say that the precious
kerosene oil is be-

urnt for the sake of preparing tea. What
can they do in smaller homes? I think you
should revise your opinion and you should
have mercy for the poor working girls and the
boys and students in the hostels. There are
many people who have got only one room to
live in and if they want to prepare their food
also there what else can they do? Kerosene
stove is the only means of preparing food for
such people and if you grudge the use of kero-
sene by them it will not be very edifying on
the part of the Minister or the Government,
This is the situation today: you have no
alternative fuel, and you are grudging the use
of kerosene. You have no good trans-
."sle-m and yet you grudge the use of a little
petrol. Many points have already been deaft
with and T do not want to take up much time
but you should realise the difficulties of the
peoole. Why should you grudge a light
amelioration in the condi-; life0 Where that
happens you come in the way and you say
lould not be done.

As far as taxation is concerned, I io not want
to say much on this. This question of
taxation without the mission cf Parliament was
raised nd  the gentleman who was ng the
Chair had not the courage to say, yes. it was
not right, my hat off to the Speaker of Lok
Sabha who said that was d You have
resorted to the system of  issuing an
ordinance fo» impr-in- taxation of Rs.
200 crores at a Hme when within ten days
Parliament was going to meet. You hit
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[Shri C. D. Pande.] upon this ingenious way
of adding Rs. 200 crores to your offers. Could
you not have waited for ten days for the
Parliament to meet? You had of course every
right to raise by 7 paise from the day the crude
price was raised but you had no right
whatsoever to issue an ordinance behind the
back oi' the Parliament to raise taxes to the
tune of Rs. 200 crores. I think you would be
well advised not to resort to such measures. |
really salute the Speaker of the other House,
not the gentleman here who did not have the
courage to say that it was a bad thing. He was
actually asked by us, what is your opinion and
he said, I have no opinion; how can I give an
opinion on this po;nt? The House was a wit-
ness to that pitiable sight. Anyhow there is at
least one sensible person who has given the
right ruling. The Government should take the
lesson that they should not resort to an or-
dinance for raising such heavy taxes just
before Parliament session begins.

SHRI A. G. KULKARNI (Maharastra): Sir,
the war in West Asia has brought about a
crisis and particularly the crisis has affected
developing cnuniries including India. The
Western countries have also suffered to a large
extent, but as has been rightly pointed out, the
sufferings of Japan and America can be under-
because they have got currency for it. The
sufferings of countries like India are on a
different footing beeause we have not got that
much foreign exchange to spend on such items
and at a cost which is pz-ohibitive. Instead of
taking haphazard measures or ad hoc decisions
on increasing the price of one item and another
item, the entire fuel policy requires to he
recast in the light of ihe experience we have.
Perhaps the Minister will say that the report of
the fuel policy committee has already been
received by the Government. T know since
last year the fuel policy committee's report has
been with the Government and the Gov-
ernment is sitting on it as usual. What I am
suggesting is that the report of the fuel policy
committee or the energy committee "has
already Recommendations have

[RAJYA SABHA]

m prices of pefaol and 216

vetrolemn wo&ucts

been given to the Government and the
Government has to address itself very
seriously to this problem. I can fully
understand that the crisis has developed in
such a manner and in such ;i short time that the
Government might have heen caught on the
wrong foot. I was discussing it with certain of
my friends. I was going through some papers. |
found an article in the Economic Times of 4-5-
1973. It is about six months back. They have,
stated therein: more oil in prospect. That
means oil was amply available. Iraq has
promised more oil. We wrere going to have
mor. exploration in Iran. This was the position
in the month of May, if I may bring it to the
notice of the House most humbly. What I
am

jesting is that the crisis has developed in such a
short time because of the West Asian countries
involvement in war. This is a warning. I do not
take a panicky view that this will go on for
generations and that we will have to live with
such a crisis. Arab countries or the Gulf coun-
tries will always use the lever of oil for getting
their national aims achieved. Having said that,
I dot not think the difficulty experienced by the
Government can be solved by a sudden price
rise. Here, my friend, Mr. Krishan Kant, has
read out from the editorial of the National
Herald. When the real price rise is 7 paise
only, the Government has increased the price
by Re. 1 or Rs. 1.10. The Government say that
this is meant to inhibit consumption. I am
sorry to say it may perhaps to the other way
about. As has been rightly stated. Government
is the major consumer as far as petrol is
concerned. Whose consumption has to be
reduced? It is the Government's consumption
which has to be reduced. I am told that the
Ministers are given ten lit-I :day. That is the
guideline issued either by his Ministry or the
Home Min'stry or the Finance Ministry. For an
Ambassador car, it is 8 kms. per litre. It is 10
to 11 kms. for a Fiat car. It means about 70
miles or 60 miles. It is more than 50 miles for
an Ambassador car and-about 70 miles for a
Fiat car. I do not know it type of restraint on
consumption you are introducing. |
would
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have understood it if you Had said 5 litres.
For a Minister to come from home to
Parliament and to go back home or to office
does not require such a liberal dose of ten
litres per day.

It is a very small point for your
consideration. But I want to come to more
salient features. Sir, my approach to this
problem is of a different nature. I do not want
to criticise because criticism is already
levelled against this sudden rise in prices. I
want to take you to the basic problem of the
oil and fuel policy of this country and what
are the salient features which require
immediate attention. The problem to which
you have lo pay immediate attention is the cut
by the Gulf countries and price rise by the
three foreign-owned companies and the oil
resources from Iraq. It seems that the total
budget will come to about Rs. 400 crores
which was not anticipated. And this is a
greater onslaught on the Plan resources of the
Fifth Plan. Naturally, to that extent the Fifth
Plan will have more strain though the
statement by the Minister of Planning says
that there will b(> no strain for the core
sector. But this is, I think, a nightmare
because the facts are otherwise. Now the
question is that to meet or to save Rs. 400
crores what type of Plan you should have? Sir.
you will not take it ill if I say, because there is
no personal criticism at all, that the weakest
link on our country's economic development
is the neglect of the Petroleum and Chemical
Ministry so far. How many Ministers have
come and gone I do not know. You might
perhaps be knowing better. During the last
eight years that I have been here in the Rajya
Sabha I have seen five Ministers, Deputy
Minister, Minister of State and so on.

SHRI N. G. GORAY (Maharashtra):
Petroleum is very volatile.

SHRI A. G. KULKARNI: What I want to
suggest is that it requires consistantly a
person who can pursue a fuel policy. And that
is why I say that it is the weakest link in the
country's economic development and the
Cabinet, the Political Affairs
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Committee and all the High Command of our
party should take it very seriouslv.

Sir, petrol requires a constant watch
because the future economic development, the
entire development depends on fuel nnd
energy. Sir. tlie Malaviya Committee has
given its report on the reorganisation oi the
Oil and Natural Gas Commission. I am sorry
to say from this side as a Member of the
ruling party I had criticised the organisation of
the Oil and Natural Gas Commission Would
you believe it that for the last five years, since
Mr. Johnson left, there is no Chairman for the
Oil and Natural Gas Commission? There is
only a Working Chairman. And you can
appreciate what a working Chairman can do.
He is only sitting on day-today basis. When
his transfer will place only God knows. He is
only signing travelling bills. What policy can
he give to the Oil and Natural Gas
Commission?

DR. K. MATHEW KURIAN (Kerala): He
is just an officiating for the Chairman. He is
not working Chairman.

SHRI A. G. KULKARNI: It is an
officiating Chairman, not a Chairman who is
responsible for the working of the Oil and
Natural Gas Commission. That is what I
meant.

Here also I want to say that the Malaviya
Report was reported last session. Now the
paragraph-wise and column-wise notes are
ready with the Petroleum and Chemicals
Ministry. This type of study will require an-
other ten years. The report has suggested a
powerful jolt to be given to the restructuring
of the Oil and Natural Gas Commission
inclusive of oil exploration. That is the
problem.

Sir, if I am not wrong, we are exploring
about 8 million tonnes of crude oil and are
importing about 13—16 million tonnes. So the
total is about 23 million tonnes. 3 P.M.

And my own thinking is that in the Fifth
Plan period our requirement will be between
30 and 35 'million tonnes. The total will be a
very hrge



219  Re Recent steep rise

[Shri A. G. Kulkarni.]

figure. Here my colleague, Mr. Krishan Kant,
was suggesting about the use of coal. Now, we
know that the three new fertiliser plants are
based on naphtha. Fertiliser is the life and
blood of our agriculture and the economy
depends on agriculture in this country. It has
also been stated that the plant at Ramagundam
is bared on coal and two or three other plants,
at Talcher and Korba. are also based on coal. [
can understand somebody criticising the
policy of the Government. But the point is. a
fine balance must be maintained between coal-
based plants and naphtha-based plants. I have
got a cutting here with me in which Dr. T. A.
Takov of the USSR who came here. and
Kalinin have said that India has enough oil.
This was a statement made on 18-3-1973. 1
have also got with me the statement of 7-5-
1973 which says that because of the Iraqi
supplies, we will have ample crude oil. Some
sources had been found and naturally you had
some hopes about it. What I am saying is that
there should be a rational and pragmatic
approach on oil exploration because these
Arab countries, particularly the Gulf countries,
will use oil as a lever. It will be in the highest
interest of this country that oil exploration
should receive the maximum attention from
the Ministry and the Government. Some
suggestions have been made as regards fuel
oil, coal, etc. My suggestion is, instead of rais-
ing the price of petrol, is it not possible to
ghange the product-mix of these refineries—
the refineries of ESSO and Caltex and your
own refineries—so that naphtha is produced
more and petrol is produced less? This will be
an effective way of checking the consumption
of petrol in this country. I feel that instead of
raising the price of petrol er kerosene, you
could have taken a decision whereby the
product-mix of these refineries could have
been changed to produce more naphtha. Some
fertiliser ~ plants have already been
commissioned where naphtha will be required.
And naphtha now in the world market is more
valuable than gold. The price of naphtha is just
like the price of
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stainless steel or gold. The value of naphtha
surpasses the value of gold. Naphtha is more
costly now. Nobody is now prepared to give
naphtha to anybody. Recently I had an
occasion to visit Japan. I found that there wt re
two or three fertiliser factories based on
naphtha. They were able to make purchases in
this country and stock it for years. Now even
the Japanese are thinking of changing the base
from naphtha to some other suitable material
which will be cheaply available in the world.
So I am gesting that the product-mix of these
refineries should be changed.

Another point is regarding these three
foreign-owned companies. You have stated
something, perhaps diplomatically. You might
have thought that to disturb these three oil
companies at present will be very difficult
because they may not bring crude oil, etc. I
feel that such a sensitive item like crude oil at
present need not ha re a policy decision which
will disturb the balance of supplies of crude
oil. But, Sir, there is an opinion given in
January 1973 by one Dr. Michael Tanzer, a
world renowned pelroleum expert of New
York, you might have known about it. I need
not repeat it here. It is a very radical opinion.
He says that there is no way out for this
country unless they naiionalise all these three
oil companies.

Here is an American expert on oil who is
saying like this. I do not want to give his
arguments here because unnecessarily that will
be defeating the purpose. What I am
suggesting is you must change your entire ap-
prcach. You must adopt a package approach,
particularly oil exploration, restructuring and
strengthening of the Oil and Natural Gas
Commission and strengthening your own
Ministry.

My last point is about the product-mix. It
should be so changed that production of
fertilizer is not the casualty of oil shortage. I
only say that we should not take a panicky
view of the situation. We should take the
situation by the forelock and devise our own
policy which will be ultimately in the interests
of our country. You must try to reauce the
price
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of kerosene which is most used in the rural
areas. Electricity has not yet reached the rural
areas completely. There people mostly
depend on kerosene for all necessities either
as fuel or for light. At this stage you should
not stand on prestige. You should reduce the
price of kerosene. That JS the most important
thing and that is the need of the hour. As re-
gards petrol also, you should change the
products mix; reduce petrol and increase
naphtha. Then everybody will be satisfied. In
Bombay there is one entrepreneur who has
produced a car which runs on battery. You
might be knowing it. When I was sitting with
Mr. Dharia the other day, we were discussing
this and we thought that this is a new idea
which should be used in this country. So
battery-run cars also are possible and petrol is
not necessary for running them. All the
present cars can be converted into battery-run
cars. | request you to take all these sug-
gestions into consideration. Thank you.

SHRI V. V. SWAMINATHAN (Tamil
Nadu): Sir, yesterday I listened to the
statement of the honourable Minister for
Petroleum, Mr. Barooah and today I have
been listening to the speeches of the Mem-
bers. The hike in the price of petrol and other
petroleum products have no relation to the rise
in the price of crude because the Arab
countries have assured us that there will be no
cut at all in their export to India. And the oil
companies in our country, ESSO, Burmah-
Shell and Caltex, have also assured that they
are not going to have any cut in their import
of crude oil. Our Minister also assured us
yesterday through his statement that he is not
going to impose any ban on the import side of
crude into the country. So either on export or
on import there is no cut at all. So merely
saying that there is going to be a cut in crude
oil to raise prices, of petroleum and other pro-
ducts is not justifiable. My friend, Mr.
Kulkarni, said that oil is being used as a
weapon by the Middle-East countries. As has
been rightly pointed out—many econo.nvsts
have also informed our country—that one day
or the other the Middle-East countries
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are going to use oil as a weapon. But
unfortunately they are not able to punish
America which is assisting Israel or punish
Isracl which ig occupying territories of the
Arabs. It is only an innocent country like Ind:a
which advocates the cause of the Arabs which
is being punished. When vve look into the rise
in the prices petrol and other products like
kerosene and diesel—the price raised for crude
oil by the Middle-East countries—if you
calculate it, we can raise only 7 paise per litre
for petrol, 8 paise per litre for kerosene and 6
paise per litre for diesel, as has been explained
yesterday. But instead of raising the prices
proportionately, evenly, to the corresponding
rise in the price of crude by the Middle-East
countries, our government have imposed
excise duty of one rupee for petrol per litre, 20
paise for kerosene, diesel and other products.

I want to say that this cannot be justified by
simply saying that we want to curb the
consumption of petroleum products. This
measure is not quit adequate to curb consump-
tion of petrol because the bulk consumers of
petrol and other petroleum products are the
Government, Government transport,
Governmen dertakings and other public trans-
port systems. These bulk consumers will
continue to consume petrol on the same scale.
Take, for instance, the Defence Services. You
cannot ask them to stop movement of their
vehicles because that is in the interests of
defence of the country. If you raise the price of
petrol, it is the Government which will have to
pay a higher price because these are mily book
adjustments. My suggestion, therefore, is that
unless there is a total ban on the import of
crude oil in the country, there will be
temptation always on the Government side or
on the part of public undertakings to consume
more and more petrol.

Yesterday the Petroleum Minister said that
we want to save petrol for the production of
naphtha. Shri Kulkarni also requested the
Minister to change the feed stock of fertilizer
plants from naphtha to coal. Even
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[ShriV.V.Swaminathan,] of crores every year much more
than their paid-up capital. Indian
by diverting petrol for production of | people have been exploited by these
naphtha, consumption of petrol is not going to | foreign oil companies. Our under
be reduced. Because from the Minister's own | developed people were forced to pay

statement, if we reduce consumption of petrol
or save petrol and if that petrol is to be
diverted to the production of Naphtha, ill be
the re- sult? Naphtha, again, is used
only tiliser pla lich are in thsl
public sector. Again, Government will have to
pay higher price to the fertilizer companies for
com petrol into naphtha. Therefore the
theory that price rise will help to curb' the
consumption is a myth and we cannot believe
it. Imposition of heavy duty on petrol and
especially kerosene which, as claimed by the
nister, is used by thi common man in the rural
area is unjustified. I am told that the rise in the
price of kerosene is by 40 per cent. That
means it will aflect 80 per cent of our common
people who use kero sene. I was surpn n  the
Mi nister said that this increase will not
affect the common man. It is not the
common man but the most common
man who is w by this. Onion which was sold
at Rs. 1.20 per kg. is now being sold at
Rs. 2/- a kg. Ghee which was being sold at Rs.
14/- a now costs Rs. 21/- a kg. You ask the
business people on what ground the cost has
gone up. They will tel] you that these are
transported in Tempos and Lorries and other
motor vehic les which arel run on petrol and
diesel. Common people are therefore
very much affected. Of course, it may serve to
be a good revenue source for the Government.
It can not serve any other purpose. It will
not save substantial foreign ex change. If the
Government are in terested in saving, they
ought to have nationalised all the foreign oil

companies. Even during the i
in the last session there was persis
tent demand from many hon. Mem
bers to nationalise these companies.
The world renowned Petroleum ex
pert of America Mr. Michael Tanzer
had said on the subject. He catego
rically cautioned and said that India
should aationalise all these
oil companies withoiu ition

bec